
GOVERNMENT OF INDIA    
MINISTRY OF PETROLEUM & NATURAL GAS 

RAJYA SABHA 
UNSTARRED QUESTION NO. 941    

TO BE ANSWERED ON 25TH JULY, 2022 
 

Upgrading Safety and First-Aid preparedness 
 

941. Shri Shaktisinh Gohil:  

Will the Minister of Petroleum and Natural Gas be pleased to state: 

(a)   whether Indian Oil Marketing Head Office, Mumbai had prepared a check list in 

November, 2020 for upgrading Safety and First-Aid preparedness at its ROs/ALDs 

to face any untoward incidents;  

(b)     if so, the salient features thereof;  

(c)    whether the oil marketing companies have implemented the policy guidelines spelt 

out in the check list in November, 2020;  

(d)     if so, the details for increased safety as detailed in the check-list being used; and 

(e)  the details of the date by when Government will make it mandatory for 

implementation by the ROs and ALDs? 
 

A N S W E R 
 

MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS 
(SHRI RAMESWAR TELI) 

(a) to (e)    Pubic Sector Oil Marketing Companies (OMCs) have informed that they carry out 
regular safety inspections at Retail Outlets (ROs) / Auto LPG Dispensing Stations 
(ALDS) as per checklist provided by Petroleum and Natural Gas Regulatory Board 
(PNGRB).  

                   

                     IOCL, HPCL and BPCL have issued revised Standard Operating Practices (SOPs) in 
December 2020, September 2020 and April 2021 respectively, for periodic testing of 
Liquefied Petroleum Gas (LPG) underground tanks at ALDS for upgrading safety & 
First-aid preparedness at their ROs with ALDS facility. The salient features of SOPs, 
inter alia, include defining the protocols and processes to be followed in pre testing, 
testing and post testing phases during periodic testing of LPG underground ALDS 
tanks at OMC ROs etc.  

 

                     OMCs have implemented the above SOPs at all their ROs with ALDS, which has 
helped in streamlining the processes in carrying out the RO operation in a more 
systematic way with enhanced overall safety.  

 

For ensuring increased safety at ROs/ ROs with ALDS, OMCs further take following 
steps: 

                      i) Compliance to Oil Industry Safety Directorate (OISD) Standards & Guidelines 
and PNGRB Regulations 

                      ii) Technological interventions like online safety inspections, Automation at ROs 
                      iii) System improvements – Work Permit System, Trainings to stakeholders 
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